AN - {1I532-240] 49 RECGISTERED [ AT
CUSTOMS, EXCISE & SERYICE TAX AVPELLATE THIMUNAT
3R, MG Moarg Civil Lines Otd Red BubltingAfahahad-2
EXCISE APFEAL BANCH
* Thanils 295007201 &

T

Apmelion: 3s per ddress in table helow

ftussenzlant as per address in fahle Bl

Finaj Order Mo, ASTOTOS 201 6- LN BT dated 2706
| am direciod Lo transmit fieres ith assatifiod copy of order passod by e Teifmal eeaber seativ 35-C4 1ol the
Ceptral Exelse and Sakt At 1944, “—
[y

':'tﬁ; Repisirat

Applicaticn Al Name and Address of Appellant

R aISCT0296RM e BSR40 S COMMISSIGNER OT
CUSTOMSFREVENTIVE)-

ELIC I NOAY
HALL MiE5., 3TIEFLOUR, .
EENMDRIY A BHA AN CSRCTON-1E o
ALTGARL LUCEMUY,
UTTaAalk PRADRSN *
Nanie and Address of
Rzzs;m_ndcm
: SARICO SAHK AR CHINDMILS
EH
BELRAY AN LAKHMELR
LA
Copy To !
Sndyopefs) { Consultantle). .
VIKRANY KALK LI, AT
SO RS, ZMTD FLEGOR, SHCTOR
PLIRKCHELLA,
LLARY AN A PARNTHELL A,
FEATLY ARA
4 Buor Assoctation, CRETAT, ALLATABALDL
g Dyirecter Patalicnions, Cuslens, Ruotse 117 Fstale, i
b Rifs Clonlax Publications Pyl L., 1519.8, Tebishm Vitamab Marg, Mew Gelki-3
T Comspany Law Institule of bndia Pt L., M2 (o0d 0,363, Vaithwarsm Sreet, 1 Magar, Chemii-i7
¥ Tanmana Aljisd Service ivl. Lad,, S4032, Tew Rohtak Ko, Teew Chelhic§ 1104063
O Fiasy Service Tax Onlie L3 s Pt LA, a0 A, Esoan Mall Sateliite Road, Ahmedakad 1%
10 LAWCRLIK Advisars 1L Lid., 1AW House, LK, Spetor- i), Farsdabad 12103 [IEurvaza)
b1 Texindistnling.com Tl Lid., s Fleer, Yasan Adcade, Vasasl Bz, Foew Trelhi - 10070
12 Mark Professianat Seevices Pt [ac., 108, Gveresl Blask, Aditya Envlave, § Lyderabad — 38
13 The [EFAL seciety, 52, Magarkna Ll Pamjeguita Eyceralad -S00087
td M5 Enowledps Processing 'y hd.[luk_nmnap,emcm'mdia.mmLI-‘i-'-l‘.J.H: [l Lo, Hiver MmLCELD
Cyreamid, Hear Korkardaomi Cmm,!']clhizrfﬂ 32
(6 CONE, 16 e Copy u‘%}'}r Juward File b -
e

Assii. Registrat




CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL,
REGIONAL BENCH: ALLAHABAD

DIVISION BENCH

E/Misc/70296/2016
Appeat No. E/55240/2014-EX{DB),

Dated of Hearing /decision: 27/6/2016

C.LC.E. & 5.T.-Lucknow Appellant
WS,

Sarjop Sahkari Chint kils Ltd, Respondent

Appearance:

Present for the Appellant: Shri DLK. Deb (Assistant Commissioner} AH.
Present for the Respondent: Nong

il
.-i"'"""""‘""'\

r . a » A i\q ﬁ'(’f? “H'\‘_
Coram: Hon’ble Shri Anil Choudhary, Member {Judicial} / Al NW*S T4y

Hon’'bie Shri Anil G, Shakkarwar, Member (Te:::hnr

i
Final Order No. "1 0345 Lmsi!

Per: Anil Choudhary

Appeal gisposed of as withdrawn under litigatian policy a5 prayed
in Miscellaneous Apphcatlon No.70296/2016, withoul entering Into

FHGrits.

{Dctated and prongunced in the open Court}
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(ANIL G. SHAKKARWAR) {ANIL CHOUDHARY)
MEMBER { TECHNICAL) MEMBER (JUDICIAL)
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